
No.N-11013/3/2023-NC 

Government of India 

Ministry of Law and Justice 

Department of Legal Affairs 

Notary Cell 
******* 

 New Delhi dated the 14th March, 2024 

  

Notice 

  

Subject: Appointment of Notaries by the Central Government in the  

             Union Territory of Chandigarh  

  

  
       In exercise of the powers vested under Section 3 of the Notaries 

Act, 1952 read with Rules 7A and Rule 8 the Notaries, Rules, 1956, the 

Central Government has decided to provisionally appoint the persons 

mentioned in the annexed list as Notaries for the Union Territory of 

Chandigarh, subject to verification of their eligibility and documents and 

payment of prescribed fee.  

  

2.       The applicants whose names appear in the annexed list are requested 

to submit the following documents to this Department:- 

  

(i)       Receipt of payment of rupees two thousand only (Rs.2000/-) through 

Bharatkosh Portal (www.bharatkosh.gov.in)  

  

(ii) Self-attested photo copy of High School/ Tenth passing Certificate; 
  

(iii) Self-attested photo copy of LL.B. Degree; 

  

(iv) Self-attested photo copy of Certificate of enrollment as an Advocate; 

  

(v) Original No Objection Certificate (NOC) for appointment as Central 

Notary from the concerned State Bar Council; 

  

(vi) Self-attested photo copy of Aadhar Card (optional); 

  

(vii) Self-attested photo copy of Caste/ PwBD Certificate (if applicable); 

  

(viii) Two passport size colour photographs; 

  



(ix) Candidate’s Full name, father’s name and correct address (with Pin code) 

in Hindi and English along with three specimen signatures on a white plain 

paper; 

  

(x) An affidavit duly attested by 1st Class Magistrate deposing the following 

points:- 

a. He/ she is neither a Notary already appointed by any State Government 
nor his/ her application for appointment as notary is pending with the 
concerned State Government. 

b. No criminal case/disciplinary proceedings are pending or initiated 

against him/ her by any Court of Law or by Bar Council concerned as 
on date. 

c. He/ she is not an undischarged insolvent, and 

d. He/ she has not been convicted by any Court of Law for an offence 

involving moral turpitude. 

  

4.       The above-mentioned documents must be submitted by 15.04.2024 

positively to the below mentioned address [Please superscribe "Notary 

Appointment in UT of Chandigarh” on the top of the envelope], by post only:  

  

 To 

The Under Secretary 

Notary Cell 

Ministry of Law & Justice 

Department of Legal Affairs 

Middle Wing, 4th Floor, Janpath Bhawan, Janpath, 

New Delhi-110001 

Tel: 011-21401259 

  

5.       Scanned copy of the above mentioned documents must also be sent to 

the following e-mail: 

  

                   notarycell-la@nic.in 

  

  

  

Under Secretary 

Notary Cell 

Department of Legal Affairs 

  
 



S. No. Application Ref No. Name Father's/ Husband's Name

1 NR/2018/11020 Raj Kumar Arora Tilak Ram Arora

2 NR/2018/11500 Kamal Bansal JINDER LAL

3 NR/2019/00035 Subhash Chand Sharma Runku Ram Sharma

4 NR/2019/00098 Anuj Kumar Prem Singh Thakur

5 NR/2019/00822 Sunil Kumar Singal Ved Prakash Singal

6 NR/2019/00880 Gajjan singh moon Sh. Makhan Singh

7 NR/2019/01470 NAMIT SHARMA BRIJ MOHAN SHARMA

8 NR/2019/01992 Shiv Kumar Ajmani Bal Krishan Ajmani

9 NR/2019/02412 Baldev Poashu Ram

10 NR/2019/03796 ARVIND KUMAR MISHRA Ram Bali Mishra

11 NR/2019/04460 Mohinder Lal Tulsi Ram

12 NR/2019/04866 SURJIT SINGH DARBARA SINGH

13 NR/2020/01059 NAMITA KANDHARI SH. MALOOK CHAND

14 NR/2020/01962 PIARA SINGH KOTTAL HUSSAN SINGH

15 NR/2020/02173 MUKESH KUMAR RAJINDER KUMAR VERMA

16 NR/2020/06444 Raj Kumar Gian Nath

17 NR/2020/08978 Ravinder Kumar Bhatti Lal Singh Bhatti

18 NR/2020/09056 Satyender Kumar Bhatti Lal Singh Bhatti

19 NR/2020/10133 Yogesh Shankar Jai Shankar

20 NR/2020/10186 Anup Kumar Rawan Kishore Kochhar

21 NR/2020/10394 Chanda Murthy Krishna Murthy

22 NR/2020/10957 Brij Kumar Bali Desraj Bali

23 NR/2021/03000 Shiv Kumar Sharma Shri Krishan

24 NR/2021/04411 MUKESH KUNDRA LATE SH. T.R.KUNDRA

25 NR/2021/06681 Yashpal Singh Sham Lal

26 NR/2021/07338 RAJESH KUMAR JIWAN DASS

27 NR/2021/07387 RAVINDER KUMAR RAM PHAL

28 NR/2021/07719 BALKARAN SINGH BALDEV SINGH

29 NR/2021/08376 sandeep gandhi chander parkash

30 NR/2021/08664 Govind Singh Yadav Raj Singh Yadav

31 NR/2021/08673 Pawan Kumar Paras Ram

32 NR/2021/09969 Rubinia Sharma Ashok Mehra

33 NR/2021/11587 gulshan lal Wazir Chand

34 NR/2021/11871 HARMESH LAL RAYAT LATE SH KARTAR CHAND

35 NR/2021/12120 Amrik Singh Hari Singh

36 NR/2021/13020 RAVI PARKASH PRUTHI KANWAR BHAN PRUTHI

37 NR/2021/15191 RAJ KUMAR KARAM CHAND

38 NR/2021/15639 Raj Kumar Ram Garib Saroj

39 NR/2021/17482 Devender Singh Nirban Sh. Shiv Dutt

40 NR/2021/17557 Yoginder Singh Pradeep Kumar

41 NR/2021/17747 Chhotey Lal Hori Lal

42 NR/2021/18548 Kulbhushan Soi Shri. Kharati Lal Soi

43 NR/2021/19844 Kuldip Singh Boota Singh

44 NR/2021/20152 ARUNDEEP WALIA PARAMJIT SINGH WALIA

45 NR/2021/23353 Satwinder Singh Darshan Singh
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46 NR/2021/23694 Kulwant Kaur Sajjan Singh

47 NR/2021/25843 Ravinder Kaur Satdev Singh

48 NR/2021/26563 Laxami Devi Sh. Mansa Ram

49 NR/2021/27119 Ashok Kumar Jag Ram

50 NR/2021/28719 HARKIRAN JIT SINGH KAHLON RAVINDER JIT SINGH KAHLON

51 NR/2021/28879 Sandeep Goel Shri Khazanchi Dass Goel

52 NR/2021/30225 Harpreet Singh Aulakh Manohar Singh

53 NR/2021/32927 SATPAL BANSAL Mohan Lal Bansal

54 NR/2021/33697 Sandeep Kumar Kashmir Singh

55 NR/2021/38033 Azad Singh PARTAP SINGH

56 NR/2021/38291 Inder Pal Singh Surinder Singh Bains

57 NR/2021/39208 Neelam Sandhu Sohan Lal

58 NR/2021/40052 Arti Panchkarn Late Sh. K N Panchkarn

59 NR/2021/40216 ARJUN SINGH ASHOK KUMAR

60 NR/2021/40504 SHALINI KUMARI RAMESH CHAND

61 NR/2021/41528 Amitoj Kaur Harwant Singh Sandhu

62 NR/2021/42698 PUSHPINDER KUMAR HARBANS LAL

63 NR/2021/42946 GAGAN DEEP GOYAL S P GOYAL

64 NR/2021/45811 Sushil Kumar Ram Kumar

65 NR/2021/46144 Bhupinder Kaur Nirmal Singh

66 NR/2021/46316 Vikas Goel Jagdish Ram

67 NR/2021/46498 gehnavaishnavi Vijay Vaishnavi

68 NR/2021/46695 Balvinder Singh Multani Gurcharan Singh

69 NR/2021/47408 Rakesh Bajaj A.L.Bajaj

70 NR/2021/47717 Sanjeev Kumar Koundal Sh. Bishan Dass Koundal

71 NR/2021/50428 Deepak Verma Amar Chand

72 NR/2021/51070 Kanwar jagtar singh Late sh. Sadhu Ram

73 NR/2021/51309 Randhir Singh Poonia Chandgi Ram

74 NR/2021/51366 Harnek Singh Upkar Singh

75 NR/2021/53107 Jyoti Mehta V. P. KOHLI

76 NR/2021/55778 VIKRAM BISHNOI DALEEP SINGH BISHNOI

77 NR/2021/56352 Ravi Chander Gupta Om Prakash

78 NR/2021/56401 ASHU CHOJAR LATE SHRI H R  RATRA

79 NR/2021/56443 Manjit Kaur Dalbir Singh

80 NR/2021/58493 PALVINDER SINGH SADIURA NIRANJAN SINGH

81 NR/2021/58959 SUMEET GROVER RAM LUBHAYA GROVER

82 NR/2021/60810 Sonika Garg SATISH KUMAR

83 NR/2021/61071 RIdhi Sh. Mohan Lal

84 NR/2021/61306 Sapna Raheja Wasan Ravinder Kumar

85 NR/2021/61673 SUSHIL KUMAR MEHTA C. L. MEHTA

86 NR/2021/62169 VARINDER CHHIBBAR HARCHAND SINGH

87 NR/2021/63731 SATISH KUMAR VERMA JAI BHAGWAN

88 NR/2021/67741 Onam shiv charan singh

89 NR/2021/69842 SURAT SINGH DARYA SINGH

90 NR/2021/70631 Anita Rani Vidya Sagar Dutt

91 NR/2021/71144 Rajinder Singh Prithpal Singh

92 NR/2021/71185 DIDAR SINGH DARSHAN SINGH



93 NR/2021/72622 Arun Kumar Mangat Ram

94 NR/2021/74982 shivana puri vijay puri

95 NR/2022/01288 Satya Pal Mattoo Gurmukh Ram

96 NR/2022/01297 Rekha Tanwar Dina Nath Tanwar

97 NR/2022/01338 PERWINDER SINGH SAWARAN SINGH

98 NR/2022/01390 Tarun Thakur tek chand

99 NOAP-2023-13321 Jyoti Rani Om Parkash

100 NOAP-2023-14706 Krishan Singh Sardari Lal


